ANNEXURE-6
Nunte of the corporate debtar: M/s Independent TV Limited:
Date af commencement of liguidation: 17.03.2025;
List of stakiehalders ns on: 02072025

List of Opes (uther than Warkmen, £ Dues)

Divtails of cialm received Details af claim admitied

Amint of any. "

Whether lien | |Ament of Amount of clskm | Amwunt of clsim Amint of Claim. | Amoant af Claim

[Name of Creditor I dentification Ne . |
No. o3 ; [Pt covern by “ #I..a-_--...l rostual dues, that . Dis - Remasks, If any

A |mdmitied claien periting gt b w2 puRTanter dmined

e

STAR INDIA PRIVATE This claim mclude Star India and Disncy. The star india had filed claim o behalf of
5 . (disnes, during the CTR, Prooess both the campanies are claim fied scpratcly, upon
1 |L7200MHIFSPTCOT6485 14042023 124978717 Lt ] A A Ha Bw 2 NA e + 4 * s vrification thetcis i bar in the Law. Iieiws chain s aditid

Claim Adsmified
| Numenc Advisory Private Mo claim received during Liguidation Process, only mail recerved to request for
Limitcd consider the samé s filed during CIR Proces.

s pex (1C chaim pertains b ivvice of fos tie period 1-5-19 to 31519 MSME

S adtuan intimtion for making payment is sl aftached.
o = Na 14000 - 3 - | Frither OC claims TDS of Rie. 184000 mot deposited by €D
T35 maay be deposited by RE as per the waterfall,
[ Clai admined (2700001 70-29300)

L9230 I9R2PLLY2RTET 16042021 134110907 Ba0serf 0 Na NA Na 2654 . NA

] US300001 201 5P TC 342750 2300 2023 424710 240770 oc NA NA NA

M B Surana Marketing Private | U511090L1988P TCO34445 No claim recerved during Liuidation Process, only mail receved to request for
Limited consider the e as filed during CTR Proces.
An per Bk of Accounts claim is NI, Fusther Invwoices are In Narwe of Pantel
17042023 725114 S0l OC Na NA NA 0.20 . NA sz - - - Technalogies.
OC has filled form € instesd of Form B. No sapperting docurments is provided for
e,

(Akash Sabia (Ambay N el o el received during, iadation proces, terefore, we corsader claimt 3
| Enterpriscs) il g, TR Process
T Tnwwice is iseued by € (ITVL).
s - - 200000/ 00000 OC NA NA NA 0.08 " NA. o - - - Payment made by OC o CD.
 This Claims pertains b Advance deposit of recharge vouchers.
€T3 has transferncd this amount w0 Pasiel Technologies

Indeperhent Service Company. oo claimed Ra 82300447 _ This amount OC ha pasl s Pantel techaobopics.
s pet Books of Acemuants OC Kas pakd enly B, 400,000 1 CD, svhich €13 has

o Pandeltech.
6 - 05042073 K230044 o[ oc NA NA NA oo F NA TEM04 - . . [ This Claims pertait to Advance deposit of resharge vouchers, Set of Bax , Dish
Acna, ansesorick, =

il during CTR Frocess.
This Claima portain fo Advance deposit of rechaigs Vo .
1 has branafierred this amaou 1o Pantel Technologies

z.u.lziinl.iésl!s!iilﬁln;&n;l-l
OC has fillod form C instead uf Form B,

Mandhar Marketing N claim of mail recaivid during hquidation process, thancfare, we coasidor chaim as
il during CIR Process.
Tax e i e by CDAITVL)
1800600 o] O Na NA NA 036 - NA " - - - This Claints pertaing fo Advaroe deposil of fochange sichers.
€13 han transtirrcd tis smount to Paniel Technologion
OC has Bl form € insscad of Form B,

[t rish Flectromcs. - Mo claim or mail recetved diring lquidation pricess, thereliy, we-cmider claim
filed dharing CTR Proces.

2100008 2oo000|  OC NA NA NA [TH - NA o 3 & s Gl o A A af ¢

C1) has transferved this anioust e Passicl Techiologies

Priya Shrivasana AU 0 tham 4 during Tx i [T p— for
Sarrsriddhi Masagement . ) camsider the sams an fies durig €11 Froses
1 [ servies 31032078 sx7ars| swnn| o NA NA NA 01l t Na o . - - |Claisn Diocuments Ok, Cham & of Re. S57475.

tn taly , €D has writien of the halanos amount payslc.

Mevars Unldme { Onle Service) Tax Invuice is issued by CD (ITVL)

: 3 | Payment mmide by OC 10 CD.
16,04 2023 Ty weawsl  oC NA Na Na L - NA u < * T E.EE?N!...?E?.I-E rechange oichery
1) has tranafcrred s amunant 4o Panted Tochnd e

[T p— Nor claien or il rocelved during Byuidation precess therefose, we consider charm. as
fled duiing CTR Process.
T Inwice i sssied by €D (ITVL),
[t . 2500000, B Na NA NA 0.5 x Na 0 X . Pisroent e by COC 10 C1)
 This Claims pertains o Advance depost of rechange vomcdicn,
0 s transfervod this amount 10 Patel Tectnhgics

\ahalaxw Eeterpirises | Pawany o claim o sl reverved durig Buidation process, therefore, we conider claim as|
Tihmbiia) ikl during CTR Proces.

Tk v i isssd by €5 (FTVL) of R 3,000 aind 1658 s by Pt
Payment ke ey O ey CEVaef R 500,000 sy anl s st of the pavment s

n * wi2Tey Sonnn) o Na NA NA L2 NA | K222 - [Halance smouet of claims o for paymeni (X ha made o Pantel fechnaboges.

This Claiims pertainis W Advance deposit of recharge visschers,

E e — N claim o ol recenvied durmy, Bquidation prcess, thercline, we comiier claim as
| Mgt Parnida) ik duringg CIR Provess.
S T tivice s desuead by CT2 TV
S [ NA NA NA i L - i
500000 s ! NN . Paymuent smade by O o €13,
| This s periainis il Advatics depamié of reskangs b
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Vijayalakehuni Agenciies + e Nar haim or muil receivesd duaing liuicbation process, therefiare, we consider elaim as
fiiod during CTR Progess.
haymeot made by OC 10 D sof Ra. 1,00,000 iy and rest of the paymient ax
claimed by OC i the payment made 1o Paciel
15 $769240) 10| oC NA N NA a0 3 NA 5669240 - - 5 [ Tslanice amount of clainss is for payment O has made 1o Paakel technakogies.
Service agrvement i ot aftached.
| This Clatrms peitains 1o Advance deposit of rechange souchers.

Mahdeb Traders * = oo claim or il peceived during begwdation procoss, therefors, we conaider clam 2
[l diring CTR Process,
Ty Invoie is s by CD (ITVLY,
16 soa000) soonon|  0C NA NA NA 010 5 NA 0 2 4 - Payment made by OC 10 CD.
\ i Chaims pertains t0 Advance deposit of recharge vouchers.
by s o

Serive agrecment i ot sttachod.

K Sakes - - o i ox il received during bopuntation process, thercfore, e consider claim 5
filed during CTR Process.
 Tice vk s s by D) (TVLY.
17 so0000) soo0n| 0O NA NA NA 010 £ NA 0 . - - i-&.»s_anvﬂyﬂ(
s

I e e s o o el Technologien
e —— o= e onyr

% #onno} soom|  ac NA NA NA ole L NA o % - L a 018 CD.
This Claims pertain to Advance deposit of recharge voischers.
i 3 Fated et

15 Entceprisos (Harmeet Kaur) - - nk‘ mail herefiore, we consider claim b
during CTR Process
i Tax Invwce i assed by D (1TVLL
19 1000000 100000 OC NA NA NA 020 & NA o = - = Payment made by OC to CD,
Thin Claiin pertaine to Advance depesit of rocharge swuchers.
has 1o Panisl

A ety % ? [No chain poceived during Liquidati anly » for
|consider the sane s filed diring CTR Proces.
T Invuice i imened by CD (VL)
Payment made by OC to CTD.

v
T has traseferred this smoun f Pantel Technologies.

o

[Magmaquest Techligics /722007 G1997PLCOZB163 u.03.023 (N clad Liquidation Proces, culy mail oquiet for
Linitcd comsider the-sasve 34 il during; CIR Proces.

Four Mosshs Invwice i pending = per (C.

1474KG00, LTRSS HA Na NA e . NA o = - - We have ki Intarest we.f 24th June ie, 7 days afer the date of Lt hnvoice.
raiscd by OC i 7% pum s per the agreement

1105 Claimis refested as it will be doposilod ss per the Claim uf Inome tax.

{Dvemnaz Tradewiny LLF : B (T ————r T
. i rest of the pyment s clased by OC i the payment made to Pantel
E—IIHEQA&..!W?!IDQIE*!‘I‘E

22 443101 2000000 oc NA HA NA D4g = NA 2247101 « . = This Clis T & of "

DISCOVERY: 7430001 1 996LL TOB2136 16043028
n |COMMUNICATIONS BDLA 17674 TT et oo NA NA NA 29 y A

DSDIACAST MEDIA 74300MH 2006 TC 27 £364 Taoi e
DISTRIBUTION PRIVATE - 2140 Claim ot

1) IRTRLS TSH6TY oc Na NA NA = H N * 4 L admitiod
LIMITED pd t

(WARNER MEDLA INDIA 7489900 1904PTCOE1152 16.04.2023
74 |[PRIVATE LDWITED HI2K4156.05 1S 00 NA NA NA 218 - NA

WOW CREATION + - Moo cdaam o srumd received dunng quidatun proces, therefore, we consider cham a2
filed durimg CTR Process.
% Ll el o NA N NA L) NA a7 . - - s 3131727732 3920) i pertadsitg 10 FY 201 7-18, The same is ot fotund sith
v Books of aceoumis hetics ejected

ANKIT ENTERPRISES o 2033 o chne pecerendl haring Liuidston Process, only mal recefved to fequest for
comsiler the same as flal ducing CIR Proces.
s s prtaion e Advaice deipuest o St Baswe, Dish Aniesa etc, Cd has
riiaferrei s amount 1o Pantel Technologies, That Service Agroetent ae
between Pantel Technaloges Ll ot O, Bills of the OF ars baticd 1o Pantid

20000 200000 c Na NA xA a0 : 3
] K WA ¥ ecoinpes P L, Form B NOT SIGNED, AND SIGNED (URM € FILED FOR
R 1015000
SATYAN SALES = = [ T ——— e T
COORPORATION o g CTR Provess
: " Fasmivemt oesincd TV, aid Trafered i Periel, i aisd by TTVL Caim
1150600 000 - NA Fa NA 0.3 NA 0 . 8
- [ A oo s Advance Deposit of Recharge Vo
o [GRAVITAAS 7 s saml asvwei|  oc wa NA A 950 A reannt 3 [ Chim s as e Bk of €.
AT TELEVIRHON 52420 TN1294PLCAZTIN T p—E e T e
NETWORK LTD el cduirin [/ Pa
o e 612186 wom| oo NA A NA nx A Tamp :_K.f.n.wﬂh.u..ﬁf 018 Marsh puiial, Biaice s o auiital sk
| atmatiedt Tally balance )
SN TV NETWORK 221107 N1985PLC0 2481 o ot ¢ ol revervv doring st pricess, Iherelote, we clpsilin cham s
LIMITED ! it g (T P
3230 47 yemes|  oc NA NA B 21 xa NirTie iy
e ot g e 2620,
Ministry, of Wnformation and 5 ] % T s
= L Ias sk , - o e R ! i T o il ong, R hc oo i et W
1 2155 Digital 5 T304 3008 = :
oo mpexE N T [ Sl IR SN =S T TN RSt LY i 2w} 0 Na N NA w Na e i bttt snberest s e o i g e 4greed ferm




24.07 2023 -
4 34 |hes Cheyeallad® Medu Lanstest U6S92IMITO0GPLEZT4457 HIEUIT Wwisrel oo NA NA NA 060 NA % ox Il 2 a2 x:lﬂ.h!a;ia?.i.ﬁ.lnii_t&unsu.:llhﬂ?
mtieg proo

3% _|Rabi Narayan Das £ 032023 28280 mzo| o NA NA NA 0.000

CLAIM ADMITTED

Anup Kumar
Liquidator of M/s Independent TV Lid.
1P Regd. No. IBBUTPA-DOZ/IP-NOO333/2017-18/10911




